
08.02.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1.CRL.A.568/2017       RAKESH ALIAS SONU     DINESH MALIK,AKASH SAINI
  CRL.M.(BAIL) 964/2017   VS THE STATE NCT OF DELHI     MANISH MALIK, RADHIKA KOLLURU 

2.CRL.A.629/2017 NITIN DABAS      ASHOK CHHIKARA,ANUJ MALIK
VS STATE      ARPAN KUMARI,RADHIKA KOLLURU

3.CRL.A.635/2017 KAPIL ALIAS SUNNY AJAY KUMAR PIPANIYA,PALLAVI
VS STATE (GOVT OF NCT OF DELHI)  PIPANIYA,ROHIT ARORA,MAHIMA

CHOUDHARY,YOGESH SHARMA,RADHIKA KOLLURU

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 PM

1.RFA 529/2017 DENA BANK ARUN AGGARWAL,JAGDISH CHANDRA
VS KAMLESH RANI 
(SINCE DECEASED)THR LRS & ORS

    HIGH COURT OF DELHI                            
    07th FEBRUARY,2018                              REGISTRAR (LISTING)


